
BEFORE THE HÌN'BLE NATIONAL.GREEN TRIBUNAL 

WESTERN ZONE BENCH, PUNE 

ORIGINAL APPLICATION NO. 946 of 2024 

FACTUAL REPORT OF.IOINT COMMITTEE 

1, Jalaj Sharma, aged adult 37 years, occupation Service, the 

COLLECTOR DISTRICT MASIGTRATE NASHIK, having office address 
at Collector Office, Nashik do hereby submit the Joint Committee report as 
under -

()l am filing this joint committee report in compliance of the Order dated 
11/09/2024 passed by Hon'ble NGT, Principal Bench, New Delhi 

were: 

(2)The present application stats that "Garbage is being dumped 
unscientifically and irregular manner in Govardhan Village, located on 

Gangapur road Nashik and on several occasions garbage is illegally burnt 

causing Air pollution, emitting foul smell in the area in question". 

(3) In order to obtain the factual report, a joint committee comprising District 

Collector, Nashik, Municipal Commissioner Nashik and Sub Regional 

Officer, Maharashtra Pollution Control Board, Nashik, Jointly visited the 

said site on 03.10.2024. During this visit, the following observations 

Govardhan Grampanchayat, Tal and Dist Nashik, the 

Grampanchayat have established solid waste dumping site .at 

said location i.e. Near water tank and solid waste generated to 

the tune of 2 Tons/Day from grampnachyat is dumped at the 

location in unscientific manner since ast 8 years (approx.). 
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II. 

III. 

The said dumping site is provided with the compound wall. The 
site is surrounded by residential area. During visit any burning 
or fire in the garbage was not observed, But it is informed by 
the Conplainant that since this is rainy season till now there is 
no burning incidence, but burning of garbage is mostly observed 

in summer season. 

During visit Sarpanch and Gramvikas Adhikari of Govardhan 
village were also present, they informed that they have not 
received any complaint regarding burning of solid waste other 
than the complaint of Pratiksha Kothule. 

(4) Action Taken by District Collector, Nashik: -
1. District Collector, Nashik has issued the Directions to Chief Executive 

Officer, Nashik dated 03/10/2024 A copy of Direction Dated 

03/10/2024 is attached as Annexure I 

2.Gramvikas Adhikari, Grampanchayat, Govardhan 
submitted the say of solid waste handling workers and drivers, 

wherein it is said that the incidence of fire was occurred a year 

beföre at said location, before that and since then they have not 

observed any fire incidence at the said garbage burning location. A 
copy of Say Dated 03/10/2024 is attached as Annexure II. Also 

Gramvikas Adhikari, Grampanchayat, Govardhan Village submitted 

the Panchanama of residents residing near to the garbage dumping 

site, wherein it is said that the incidence of fire was occurred a year 

before at said location, before that and since then they have not 

observed any fire incidence at the said garbage burning 

Village 
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location, before that and since then they have not observed any fire incidence at the said garbage burning location. A copy of Panchanama Dated 03/10/2024 is attached as Annexure I. 

( 

CollectorDistrict Magistrate, 
Collector Office, Nashik. 
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Email id- nashikdpodudaagmail.com 
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